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Customs Appeal No. 10261 of 2025 

 
[Arising Out Of OIA-JMN-CUSTM-000-APP-446-449-24-25 Dated- 17/12/2024 passed by  

Commissioner of Customs (Appeals), Ahmedabad)  

   

KHUSHBOO INDIA PVT LTD                                        …..Appellant 
Plot No.V-6, Sisodiya Ship Recycling Yard, Alang, Sosiya 

, -443, 364150 

  
 

VERSUS 
 
 
Customs (P) Jamnagar                                                     …..Respondent 

Seema Shulka Bhawan, Jamnagar-Rajkot Highway, 

Near Victoria Bridge, Jamnagar, Gujarat- 361001 

 
APPEARANCE: 
Shri. J C Patel & Shri. Rahul Gajera, Advocates for the Appellant    

Shri. Himanshu Nachane, Superintendent (AR) for the Respondent  

 
 

CORAM:   HON'BLE MR. SOMESH ARORA, MEMBER ( JUDICIAL )  

                

 

DATE OF HEARING: 25.09.2025 

                                                                 DATE OF DECISION: 04.11.2025 
 
 

  
 The appeal is disposed of. For order, see order of date in Customs 

Appeal No. 10511 of 2025.  

 

 

          

(SOMESH ARORA) 

MEMBER ( JUDICIAL ) 

 

  

Prachi    

  
  


